
IN THE CENTRAL ADMINISTRATiVE TRIBUNAL 	HYDERABAD BENCH 

At HYDE RABAD 

Between :- 

y.S.V.5.Shankär Aso 28a%Jajj 	5, T.K.Sudarshan 

2. G.S.Vijaya Kumar 	 7. 'RoTaruneshuar 

.3. B.G.Jayakumar 	 B. Smt.o5.Stidarshana Devi 

4. M.Shafteed ALL 	 go V.Bhrma Rac 

S. 8.S.Murthy 	 10.M.Y.Madaki 

Applxcante 

A Ad 

1.Sri D.C.Mishra, 
General manager, 
sç Ulys, R8i1 Njayam, SeO'bad. 

2. Sri P.'Murugan, Chief 
Personnel qfricer, 
SC Riys,,Rail N4.layam, 
Sec'bad 

.00 REs&ndeflts 

Counsel for the Applicant6 	Shri £.V.Subba R3o 

Coun'sel for the Respondents : 	Shri V.Rajeshua Rao.,SC 'tak filys 

CORAM: • 	. 	 C) 

THE HON'BLE 5HRI H.RAJENDRA •PRASAD 	: 	MEMBER (A) 

HE HONBLE •5HRI B..3AI PRRAMES4WAR 	MEMBER (J) 

(Order pa* Hon'ble Shri H.Rajendra Prasad, 'Member (A) ). 
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(Order per Honble Shri H.Rajendra Prasad, Member (A) ). 

Heard Sri %J.Rajeshwar Rao, standing counselfor Aailways.4 

and Sri 6.U.Subba Rae counsel for the applicénts. 

The prders passed by this Tribunal on 4-12-92 in 

OR 593/66 have been set aside by I-Ion'ble Suema Court vide order 

dt.31-10-96 in Civil Appeal Nos.1535-36 of 1994. In view of this, 

nothing survives in 	this  C.P. 

Accordingly CP is closed. No CO5tSe 	 / 

J3ThRAME SHUAR) 
Member (j) 

(H.RAJEND 	RASAD) 
Member (A) 

Dated 5th Oecernber. 1997, 	
/ 

Dictated in Open 'ourt, 
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